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[Shri Hariha r Soren] 

Anandpur, so that the entire area 
can once for all be protected from the 
recurring ftt)od s. 

(ii) NPD Yon TIMELY SUPPLY OF 
BOOKS AND STATIONERY TO SCHOOL 
CHILDREN 
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(111 THRl.AT~ TO \>VEAKER SECTION:-; 

AND S.C. AND S.T.: PEOPLE TO 
JOIN AGITATION ABOUT BACHPAT 
TNCIDENT. 

SHRI RAJESH PILOT (Bharatpur): 
I have to brIng to Governln0l1t'~ 
notice-

(1) that a group of politJcal 
v':?~ted Interests have threatened 
terrible consequence~ if the \veaker 
sections, Scheduled Castes and 'f'ri-
b~ of Kirthal, P.S. ChaprolJ 
District. Meerut did not join any 
agitation about Baghpat incident: 

(1l) that the POOr resldent:::, of the 
vIllages have already been s~opped 
from taking their cattle to W clter 
ponds. gtetting rations iro1n the 
village ect; 

(UI) that a fine of Rs. 25.00 and 
Rs. 10.00 each has been extracted 
frOm those who procured rations 
from the nearby villages; 

(iv) that as such, this community 
of about 250 people of weaker B~ ... • 
tions is living in terror, a ;tate of 
setge and stravation and is bel", 
compelled to partieipate in a poli-
tical agitation a,ainst the Govern-
ment at. &rUn point. 


